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qs& TRagd i TSARE JAmad

% feeett, 16 |1, 2026

RT3, 1360(3T).— Fea 1T ALHTT, TS TTHRT AT 1956 (1956 T 48) (Forer ToH = T2
I ATATAAH FgT 74T 2) T &7 3% o0l ST-GTT (1) BT T& ARRAT T TART FId g, g THTHTT T ST
& T [ HeT 29 TS % {AT orel 7 NH 552 Ext. HIAT a&TH - ¥ T8 S99 - TF I U,
HFI — 3 F siavrq o HT 43.25 7 89.86 T #T T% wis< afaaT, 264.95 7 287.3 & #T % qAT, 310.1 7
344 1 T ot T s1ex e, 344.1 & 358.58 FoF #t = 3=, 0.00 & 43.25 f& o7 o @ge f¥<, 36.9 ¥ 78.5
o T T Fvge AT, 0.00 & 36.9 = #T T ¢F19¥, 287.3 & 310.1 = HT T ¥ a12 3T, 129.5 7 154.8
o ot % FaeTg g7, 78.5 T 129.5 T ot % fAsa{T <3 3T 238.95 7 264.995 & #Y % q¥AT *
J-gue F AT (FETH0/T5E 9eeT Aigd 2-A7/4-A7 T TATET A1), FAAEA0T, T S TATAT F AT
SATSI o [olT g S sTuterd & foreent Sfera auie F1= sTeE= § AT 77 8, UHT S 7 3750 & & od
rerr T =TI AT 2 |

Fre AT =Af<h, ST 3<% G # Baeas g, 3 Afaf=aw &t gy 37 6t IT-am7 (1) F eI qarh
TATSI o 7T UHT qIF o ITANT 92 TSI § TH ATSEAAT & TR Sl A & ShHE & 6 Fia< v
AT T T AT |

U Jedsh ATa Fe49 Wiy, aiq qa-Retma afrde gaar, e gar i ofag =0+
TEQT T SITUST 3T IEH IHH AT STTARIAT o0 STTUI ST TeqHT AT, AT Iehal Hl AT &9 H
77 ToreT farfers T9rae g7 { ST T STaE? &7 SiY Ut i<t 7 qHars % TETq a9 UHT i = Feed

1881 GI/2026 (1)
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F TATd, T TS g, o0 A% wierenry sraeds THE, Seer T AT a7 SIRAT T SAGATT T THT AT
FATATT T AT |
Ih SATerTe=w it &meT 37 T IT-4TRT (2) F TfT Terd Arfersm<t grer fohat o wre ot straer st

T |

TH STERAAT o ST AT ATAT I 6 TG AT AT AT TEH TR 6 Ih FIATAT H ITASE
8 3T IAHT Raeg SAThAT gIT Meqor 6T ST aehat @ |

AAT

HET T TS AT o & NH 552 Ext. & .+, 238.95 & 264.95 3.+, Ts g7 Iwaame
(ITAF) & T 1ot it ST ATt ST WRa AT €= afga S T ferg faewor |

TS T ATH: HET T S &1 AT g

EALLY eI H&AT R F TR || i iy S kI ER T Sk ER T

H&aT (1T TTE) (FFRT)

1 2 3 4 5 6

TF 7 AT FEAT
UEEIEIEH EUICIRC
1 2965 BEL it 0.009 (FFa7 ) 0.009
2 2966/1 BEL it 0.058 (747 ) 0.058
3 2996/1 [REL Rt 0.045 (FF7T ) 0.045
4 3009/3/5 [REL RIEEURED 0.047 (F#7X) 0.047
ATTe =T ATH: TSI
5 2747 IBEL IBIEE 0.06 (FTT) 0.06
6 3121/2 [REL Rt 0.04 (FFa7) 0.04
i T ATH: JAT T
7 1713 [RE STATE T 0.013 (FFa7 ) 0.013
8 1714/1 IBEL RIELIPET 0.004 (FFT7) 0.004
9 171412 [RE RIEEURED 0.004 (#7T ) 0.004
10 1716/1 [RE RIEEURED 0.003 (#¥ ) 0.003
11 1716/2 IBEL RIELIPET 0.003 (FTY) 0.003
12 1725/1/1 IBELl IBIEE 0.03 (FT7) 0.03
13 1725/2 [RE SraTE T 0.016 (FF2¥ ) 0.016
14 1863/1 [RE it 0.006 (F7¥ ) 0.006
15 1872/1 IBELl IBIEE 0.006 (¥4 0.006
16 1873/1 IBEl BIEK] 0.01 (F%a7) 0.01
17 1874/2 IBEL IEIEE 0.007 (%47 0.007
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18 1878/1/1 RIEGIPED 0.04 (a7 ) 0.04
19 1878/2 it 0.063 (F77) 0.063
20 1880/3 it 0.006 (F77) 0.006
21 2025 GRS 0.006 (%47 0.006
22 2026/1 it 0.122 (FF27T) 0.122
23 2028 RIEENIPET 0.01 (FFa7) 0.01
24 2037 GIEE] 0.006 (F77) 0.006
25 2038/1/3/1/1/1 IGIEE] 0.018 (F#aT) 0.018
26 2038/1/3/2/1/2 RERIPE] 0.002 (zFa7) 0.002
27 2038/1/4 qrETEfT 0.006 (F277) 0.006
28 2038/2 qrETEfT 0.002 (FF277) 0.002
29 2040/1 [GIEE] 0.029 (F#77) 0.029
30 2041/1 [GIEE] 0.011 (F7T) 0.011
31 2041/2/1/1/1/2 qrETEfT 0.013 (F7T) 0.013
32 525/11/2 RIERIRET 0.0201 (ZF=a¥) 0.0201
ATTe =T ATH: ATCLAT

33 1051 T 0.041 (FFaT) 0.041
34 1072 GIEE] 0.542 (FF277) 0.542
35 1073 GIEE] 0.012 (FF7T) 0.012
36 1074 IGIEE] 0.053 (F77) 0.053
37 1098/1 st 0.3 (ZFTT) 0.3
38 1098/2 EIELID) 0.21 (FFAX) 0.21
e T ATH: ATAI

39 1647/2 BIEK] 0.211 (FFTX) 0.211
Tie T T AT F=T

40 68 [GIEE] 0.444 (FF27T) 0.444
T T AT ST

41 778 AT 0.014 (FFT) 0.014
42 789 REAS 0.028 (FFIY) 0.028
43 822/1 BlEE] 0.001 (%47 0.001
44 822/2 IEIEE 0.005 (%47 0.005
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45 822/3/1 BEL it 0.009 (777 ) 0.009
46 822/3/2 IBEl e 0.026 (%47 0.026
47 858/2 IBEl IBIEK] 0.001 (347 0.001
48 867/1 T EEll 0.03 (%247 0.03
49 867/2 BEL it 0.03 (%247 0.03
50 868 GECARAS K&l 0.01 (FFa7) 0.01
51 869 IBELl IBIEE] 0.03 (FFa7) 0.03
52 870 [GEl BLEK] 0.027 (%47 0.027
53 872/1 BEL it 0.006 (FFa7 ) 0.006
54 872/2 [REL it 0.008 (F7¥ ) 0.008
55 872/3 [REL it 0.008 (FF7¥ ) 0.008
56 873 IGEl AraTE 0.011 (FFTX) 0.011
57 895 T ATCRTE 0.013 (737 ) 0.013
58 896/1/1 [RE it 0.005 (#7¥ ) 0.005
59 896/1/2 [REL it 0.001 (F7X ) 0.001
60 896/2 BEL it 0.005 (FFa7 ) 0.005
61 897/1 IGEl BIEK] 0.012 (FFaY) 0.012
62 897/2 [REL Rt 0.008 (FF7¥ ) 0.008
63 897/3 [REL Rt 0.006 (FF7¥ ) 0.006
64 898 AT EIRRIFS 0.012 (FFaY) 0.012
65 907 BEL it 0.018 (FFa7 ) 0.018
66 908 [REL Rt 0.053 (F#7¥ ) 0.053
67 909 [RE Rt 0.023 (F#7X ) 0.023
68 914/1 IGEl BIEK] 0.001 (¥ 0.001

Total 2.9291

[®T. . CE-RO BPL/30010/05/2017-18/3A]
g A HET, ATarF

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 16th March, 2026

S.0. 1360(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
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building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of
NH 552 Ext. Morena Bypass - Ambah Bypass - Porsa Bypass Road, Section-3, in the stretch of land from 43.25 to 89.86
Km of Bhander Datiya, 264.95 to 287.3 km of Morena, 310.1 to 344.1 Km of Ater Bhind, 344.1 to 358.58 Km of Bhind,
0 to 43.25 Km Lahar Bhind, 36.9 to 78.5 Km of Karhal Sheopur, 0.00 to 36.9 Km of Sheopur, 287.3 to 310.1 Km
of Ambah Morena, 129.5 to 154.8 Km of Sabalgarh Morena, 78.5 to 129.5 Km of Vijaypur Sheopur and 238.95 to 264.95 Km
of Morena in the district of MORENA in the state of MADHYA PRADESH, hereby declares its intention to acquire
such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Magistrate Morena,
District Morena in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow
the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH 552 Ext. in the stretch of land
from Km. 238.95 to Km. 264.95 of Morena Bypass (Additional) in the district of MORENA in the state of

MADHYA PRADESH.

State: MADHYA PRADESH District: MORENA

SI. No. Survey/Plot Type of Land Nature of Area Area

Number Land (in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: Morena
Village: Hingauna Khurd
1 2965 Private Irrigated 0.009 (Hectare ) 0.009
2 2966/1 Private Irrigated 0.058 (Hectare ) 0.058
3 2996/1 Private Irrigated 0.045 (Hectare ) 0.045
4 3009/3/5 Private Commercial 0.047 (Hectare ) 0.047
Village: Ganjrampur
5 2747 Private Irrigated 0.06 (Hectare ) 0.06
6 312172 Private Irrigated 0.04 (Hectare ) 0.04
Village: Morena Gaon
7 1713 Private Residential 0.013 (Hectare ) 0.013
8 1714/1 Private Commercial 0.004 (Hectare ) 0.004
9 1714/2 Private Commercial 0.004 (Hectare ) 0.004
10 1716/1 Private Commercial 0.003 (Hectare ) 0.003
11 1716/2 Private Commercial 0.003 (Hectare ) 0.003
12 1725/1/1 Private Irrigated 0.03 (Hectare ) 0.03
13 1725/2 Private Residential 0.016 (Hectare ) 0.016
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14 1863/1 Private Irrigated 0.006 (Hectare ) 0.006
15 1872/1 Private Irrigated 0.006 (Hectare ) 0.006
16 1873/1 Private Irrigated 0.01 (Hectare ) 0.01
17 1874/2 Private Irrigated 0.007 (Hectare ) 0.007
18 1878/1/1 Private Commercial 0.04 (Hectare ) 0.04
19 1878/2 Private Irrigated 0.063 (Hectare ) 0.063
20 1880/3 Private Irrigated 0.006 (Hectare ) 0.006
21 2025 Government Canal 0.006 (Hectare ) 0.006
22 2026/1 Private Irrigated 0.122 (Hectare ) 0.122
23 2028 Private Commercial 0.01 (Hectare ) 0.01
24 2037 Private Irrigated 0.006 (Hectare ) 0.006
25 2038/1/3/1/1/1 Private Irrigated 0.018 (Hectare ) 0.018
26 2038/1/3/2/1/2 Private Commercial 0.002 (Hectare ) 0.002
27 2038/1/4 Private Residential 0.006 (Hectare ) 0.006
28 2038/2 Private Residential 0.002 (Hectare ) 0.002
29 2040/1 Private Irrigated 0.029 (Hectare ) 0.029
30 2041/1 Private Irrigated 0.011 (Hectare ) 0.011
31 2041/2/1/1/1/2 Private Residential 0.013 (Hectare ) 0.013
32 525/11/2 Private Commercial 0.0201 (Hectare ) 0.0201
Village: Atarsuma

33 1051 Government Rasta 0.041 (Hectare ) 0.041
34 1072 Private Irrigated 0.542 (Hectare ) 0.542
35 1073 Private Irrigated 0.012 (Hectare ) 0.012
36 1074 Private Irrigated 0.053 (Hectare ) 0.053
37 1098/1 Private Residential 0.3 (Hectare ) 0.3
38 1098/2 Private Residential 0.21 (Hectare ) 0.21
Village: Lalor

39 1647/2 Private Irrigated 0.211 (Hectare ) 0.211
Village: Mudiya Kheda

40 68 Private Irrigated 0.444 (Hectare ) 0.444
Village: Jigani

41 778 Private Residential 0.014 (Hectare ) 0.014
42 789 Government Canal 0.028 (Hectare ) 0.028
43 822/1 Private Irrigated 0.001 (Hectare ) 0.001
44 822/2 Private Irrigated 0.005 (Hectare ) 0.005
45 822/3/1 Private Irrigated 0.009 (Hectare ) 0.009
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HILT =T TSI AT

46 822/3/2 Private Residential 0.026 (Hectare ) 0.026
47 858/2 Private Irrigated 0.001 (Hectare ) 0.001
48 867/1 Government Seda 0.03 (Hectare ) 0.03
49 867/2 Private Irrigated 0.03 (Hectare ) 0.03
50 868 Government Well 0.01 (Hectare ) 0.01
51 869 Private Irrigated 0.03 (Hectare ) 0.03
52 870 Private Irrigated 0.027 (Hectare ) 0.027
53 872/1 Private Irrigated 0.006 (Hectare ) 0.006
54 87272 Private Irrigated 0.008 (Hectare ) 0.008
55 872/3 Private Irrigated 0.008 (Hectare ) 0.008
56 873 Private Residential 0.011 (Hectare ) 0.011
57 895 Government Charagah 0.013 (Hectare ) 0.013
58 896/1/1 Private Irrigated 0.005 (Hectare ) 0.005
59 896/1/2 Private Irrigated 0.001 (Hectare ) 0.001
60 896/2 Private Irrigated 0.005 (Hectare ) 0.005
61 897/1 Private Irrigated 0.012 (Hectare ) 0.012
62 897/2 Private Irrigated 0.008 (Hectare ) 0.008
63 897/3 Private Irrigated 0.006 (Hectare ) 0.006
64 898 Government Charagah 0.012 (Hectare ) 0.012
65 907 Private Irrigated 0.018 (Hectare ) 0.018
66 908 Private Irrigated 0.053 (Hectare ) 0.053
67 909 Private Irrigated 0.023 (Hectare ) 0.023
68 914/1 Private Irrigated 0.001 (Hectare ) 0.001

Total 2.9291

[F. No. CE-RO BPL/30010/05/2017-18/3A]
SHAIKH AMINKHAN, Director
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